STATEMENT SHOWING INSTITUTION DISPOSAL AND PENDENCY
(CIVIL & CRIMINAL MAIN CASES) AT THE END OF JUNE 2015 FORMAT-1
. Opening Received Physical | Nature fotal
SILy Nature palance |\ o ition| Restored | Frommc. | 1O Ve{ifnzz Convert | Disposat| 0% | Pendency
0. as on Institution : Disposal as on
01.06.2015 of M.P/SAT Cases | Disposal

30.06.2015
MAIN CIVIL CASES |

17 [wp 1275 4 4 16 16 1263
2 WA 263 25 25 31 31 257
3 IWPC 3046 153 1 154 119 119 3081
4 |WPL 997 15 15 6 6 1006
5 IWPS 8761 314 13 327 2 275 277 8811
6 [WPT 344 12 12 3 3 353
7 |WPCR 286 24 1 25 8 8 303
B |WPPIL 55 1 1 2 2 54
9 WP 227 1228 56 4 50 1 44 45 1243
10 |WPHC 5 6 8 1 1 10"
A [TOTAL (1 to 10) 16260 606 23 0 629 0 3 505 508 16381
1 Fa 1965 19 2 21 1% 16 19701
2 [FAM 252 6 1 7 5 5 254
3 [sA 4718 56 5 71 25 25 4764
4 [MA 431 5 4 9 7 7 4331
5 [MAC 3668 140 5 145 20 29 3784
6 [CR 178 g 9 8 g 179
7 Imcc 329 47 1 48 59 59 318
8 [MCCS 0 0 0 ¢
g |COMP APPEAL 0 0 0 0
10 [COMP PET 65 5 5 2 2 68
1 [EP 14 0 0 14
12|TRC 17 2 2 3 3 1
13 |CONT 343 23 23 1 45 46 320
14 |CONTS 3 0 1 1 o
15 [ITR 5 ! 0 0 5
16 [ITA 4 0 0 4
17 |CER 2 0 0 2
181STR 0 0 0 0
19 WA 0 0 0 Bl
20 [ARBA 101 4 4 2 2 102
21|TAXC 79 3 3 3 3l 7o
22 [REVP 123 8 1 9 8 8 124,
231CIVIL SUIT 2 0 0 2
B {TOTAL (1 to 23) 12299 337 19 0 356 0 1 213 214 12441
TOTAL (A+B) 28559 943 42 0 985 0 4] 718 722 28822
MAIN CRIMINAL CASES - e
~JCiRE 3 0 I
2 |CRA 10882 103 1 104 36 35 10954
3 |CRR 3275 73 1 74 15 15 3334
4 IMCRC ufs 378 CrPC 0 ' 0 0 0:
5 |MCRC ufs 482 CrPC 11 0 0 1+
6 |MCRC ufs 439 CrPC 510 502 602 590 599 513
7 [MCRCA u/s 438 CrPC | 109 15 116 76 75 145
8 {CONTR 5 0 . 5
9 {CRMP ufs 439 (2) 10 1 1 1 1 o
10 |CRMP ufs 372 15 0 0 15
11 [CRMP ufs 378 393 10 10 8 8 395
121CIRMP u/s 482 760 86 2 68 a5 36 792
13|TPCR 35 4 4 2 2 37
14|ACQA 1064 18 18 4 4 10758
C {TOTAL=(1to 14) 17072 993 4 0 997 0 777 777 17297
GRAND TOTAL{A+B+C) OF -
A T VL 8 ormmal | 45631 | 1936 48 o| 1982 0 4 1405] t495] aetn
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